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airport as Indira Gandhi International Airport and Chhatrapati Shivaji International
Airport for Mumbeai airport. The names of the airports can only be modified /changed as
per the instructions of AAI Further, as per OMDA, DIAL and MIAL may display their
name and sign at an appropriate place at the respective airports with the consent of the
AAL

(d) Delhi and Mumbai airports have been leased out to M/s DIAL and M/s MIAL
respectively for a period of 30 years with an option of extension for further period of
30 years for operation, maintenance, development, design, construction, upgradation,
modernization, finance and management of these airports as per the terms contains the

Project Agreements entered into for the purpose.
Development of non-metro airports

1374. SHRI AJAY SANCHETT: Will the Minister of CIVIL AVIATION be pleased

to state:

(a)  whether Government has undertaken to develop 35 non-metro airports in the

country,
(by  if so, the details thereof, State-wise;
(¢)  the criteria adopted to select for these airports; and
()  how many such airports have become operational so far?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
G M. SIDDESHWARA): (a) and (b) Yes, Sir. State-wise details of 35 non-metro airports

are given in the Statement (See below).

(¢)  The development of 35 non-metro airports were taken up based on the
recommendations of the Task Force and keeping in view the potential for traffic, tourism,
business etc.

(dy  All the 35 non-metro airports are operational.
Statement

State-wise details of non-metro Airporis

State Airports

Andaman and Nicobar (UT) Port Blair

Assam Guwahati
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State Airports
Dibrugarh
Andhra Pradesh Vishakhapatnam
Chandigarh(UT) Chandigarh
Chhattisgarh Raipur
Gujarat Ahmedabad
Surat
Vadodara
Goa Goa
Jammu and Kashmir Srinagar
Jharkhand Ranchi
Rajasthan Jaipur
Udaipur
Karnataka Mangalore
Mysore
Kerala Trivandrum
Calicut
Manipur Imphal
Odisha Bhubaneshwar
Maharashtra Aurangabad
Nagpur
Pune
Tamil Nadu Madurai
Trichy
Coimbatore
Uttarakhand Dehradun
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State Airports
Uttar Pradesh Agra
Lucknow
Varanasi
Madhya Pradesh Bhopal
Indore
Khajuraho
Pumab Amritsar
Tripura Agartala

Expansion of air services

T1375. SHRI VITAY GOEL:
SHRI PRABHAT JTHA:
Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Government proposes to expand air services, keeping in view the

significant rise in the number of air passengers during the past few years;
(b)y if so, the details thereof;

(¢) whether Madhya Pradesh would also figure in the scheme of expansion of air

services;

E

(d)y 1f so, the details thereof, and

(e) the action plan chalked out by Government to extend the benefit of air

travelling to common man?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
GM SIDDESHWARA): (a) to (e) Government has formulated Route Dispersal
Guidelines for expansion of air services and to improve air connectivity in all parts of
the country including the un-served and under served areas. As per the Route Dispersal
Guidelines certain number of flights are obligated to be undertaken to remote and regional
areas, which comprises the States of North East, Jammu and Kashmir, Andaman and

Nicobar Islands and Lakshadweep Islands. Compliance of these guidelines is monitored

TOriginal notice of the question was received in Hindi.



